File No: 10/06/2022-NCLT /3 8 7- yo ¢
NATIONAL COMPANY LAW TRIBUNAL

6" floor Block No.3

CGO Complex, Lodhi Road
New Delhi -1100003
Dated: 05/03/2022

OFFICER-ORDER

[n the interest of administration of the National Company Law Tribunal and in exercise
of power under Rule 19 of the National Company Law Tribunal Rules, 2016, the President,
NCLT is pleased to assign/delegate Sh. Tsewang Tharchin, Financial Advisor, NCLT., New
Delhi to discharge the functions as Registrar (In charge), NCLT, with effect from 06/03/2022,
until further orders.

Wl
(Anupam Lahiri
Secretary, NCLT
Sh. Tsewang Tharchin.
Financial Advisor at NCLT,
New Delhi.

Copy for information to:

I. PS to Hon’ble President, NCLT:

2. PS to all Hon’ble Members NCLT;

3. AR/DR/JR- NCLT,
Jaipur/Chandigarh/AI]ahabad/Guwahati/KoIkata/Cuttack/Hyderabad/Chennai/Benga]uru/Kochi/
Mumbai/Ahmedabad/Indore/Amravati Bench:

4. Under Secretary to the Government of India, M/o Corporate Affairs:

5. NCLT Website/Notice Board:

6. The Institute of Chartered Accountants of India, ITO. New Delhi;

7. The Institute of Company Secretaries of India. ICS] House, 22, Institutional Area, Lodhi
Road, New Delhi- 110003:

8. The Institute of Cost Accountants of India, CMA Bhavan, 3. Institutional Area, Lodhi Road,
New Delhi- 110003;

9. All Bar Councils.



